| TEM NO 91 REG STRAR COURT. 1 SECTION |1 A
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
CRI M NAL APPEAL NQO(s). 328 OF 2004

BEFORE THE REG STRAR M K GUPTA

SURI NDER KUMAR Appel I ant (s)
VERSUS

STATE OF HARYANA Respondent ( s)

(Wth appl n(s) for permission to place addl. docunents on record and

of fice report )

Date: 03/02/ 2010 This Appeal was called on for hearing today.

For Appellant(s)
M. Debasis M sra, Adv.

For Respondent (s)
M Gaurav Teotia, Adv.
M . Kanal Mdhan Gupt a, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER
Appellant failed to file additional docunents and | ast
chance al ready over.

| ssue sunmons for non-prosecution.

(M K. GUPTA)
Regi strar

hj



